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LOK SABHA
Wednesday, March 23, 1960/Caitra 38,
1881 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPeAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

Price Fixation of Agricultural
Commodities

Shri tju Singh Sarhadi:
Shri Ram Krishan Gupta:
Shri Pramathanath
Banerjee:
Shri Vajpayee:
Shri Rameshwar Tantia:
Shri Bibhuti Mishra:

| Shrl Radha Raman:
Shri A, M, Tariq:

*1038. Shri N. R. Muniswamy:

Shri Tangamani:
Shri Rami Reddy:
Kumari M. Vedakumari:
Shri P. G. Deb:
Shri Arjun S.ngh

| Bhadauria:
Shri Morarka:

[Shrl Hem Barua:

Will the Minister of Food and Agrl-
culture be pleased to state at what
stage is the scheme to constitute a
Statutory Board to fix prices of all
crops including sugarcane?

The Deputy Minister of Agricul-

ture (Shri M. V. Krishnappa): The
matter is still under consideration.

Shri Ajit Singh Sarhadi: May I
.. know by what time it is expected to
" be finalised?

Shri M. V. Krishnappa: Yesterday,
the hon. Minister has made it very
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clear about the question of appoint-
ing a price flxation committee. I have
nothing more to add to what he has
said yesterday.

Mr. Speaker:
was discussed.

Shri Braj Raj Singh: Recently there
was & news item in the Hindustan
Times saying that there was some
tussle over this matter between the
Minister and the Planning Commis-
sion and that the Planning Commis-
sion said that there should not be any
representative of the far.ners on such
a committee. May I know the posi-
tion now? The Planning Commission
is alleged to have said that if the
farmers’ representatives were there
on this committee, they would ever
be pressing the Government to
increase the price of the agricultural
commodities. May I know the posi-
tion now?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): There is
nothing of that kind. I do not say
the report is right or wrong. Some-
times newspapers help the thought in
the country. But there is nothing
wrong in that. There may be any
opinion, not of the Planning Commis-
sion, but individual opinion, as to
what is good. But ultimately I am
convinced that there ought to be some
kind of organisation sitting from day
to day and concentrating on this busi-
ness. Therefore, that would be done;
there would be no difficulty in that.

Only yesterday this
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Shri P. R. Patel: May 1 know
whether the Ministry of Agriculture
has submitted the proposal for such
a committee to the Planning Com-
mission?

Shri S. K. Patil: Of course, we
have; that is what I have said. We
have submitted such a proposal and
the proposal is under consideration.

Shri P. R, Patel: May I know what
are the main features of the proposal?

Shri S. K. Patil: The proposals of
Government become proposals when
they are accepted by Government.

Dr. Ram Subhag Singh: May I know
whether Government has prepared
any list of crops which are not fetch-
ing even a fair or economic price, or
cven the cost of production, to the
agriculturist?

Shri S. K. Patil: I have dealt with
this yesterday and I need not repeat
the whole thing. As I mentioned
yesterday, the responsibility of these
crops is to the tune of Rs. 2,100 crores;
it is so vast that even if nothing was
wrong, then also, such an organisa-
tion becomes necessary.

Shri P. R. Patel rose—

Mr. Speaker: The hon. Member is
not a party to this question, though
there are so many other names. I
have allowed him two questions and
still he goes on rising.
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Shrimati Renu Chakravartty: Who
will be the constituents of the Board,
according to the proposals made by
the Ministry?

Shri S. K, Patil: That is still in a
fluid condition. As I said, it has not
yet been finally decided. But some
kind of participation by the farmers
in some way or other would be there
in that committee.

Shri S, M. Banerjee: The hon.
Minister said that some Members of
this House will also be included. May
I know whether some of the Mem-
bers of this House who have some
connection with agriculture will also
be included in that committee?

Shri S. K. Patil: I would really
welcome such a thing, because those
Members of the House who have
really cxperience of agriculture would
be of great help to me in this busi-
ness, because they understand the
responsibility of the country as a
whole also.

Shri Tyagi: Have Government any
proposals or measures under conside-
ration which would reduce the cost
of production in this country?

Shri S. K. Patil: Again if I may
refer back, the very fact that we
materially increase the yield per acre
would have also a component of reduc-
tion in the price.

Shri Tyagi: 1 was anxious to know
about the cost of production by way
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of things which he buys—steel,
cement, etc. which the peasant buys
at high cost. If the requirements of
the peasant are supplied to him at a
cheap price, the cost of production
will be cheaper.

Shri S, K. Patil: That is true; you
do it either by general price support,
giving some subsidy, etc., or increase
the production in a manner that the
impact on all those things would be
met by this. These are matters which
are under ccnsideration.
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Shri Raghunath Singh: I meant the
Planning Commission.

Shri 8§, K. Patil: The Planning
Commission also, hon. Members know,
is an advisory body.
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Shri Shree Narayan Das: May I
know whether the State Governments
have been asked in this respect and,
if so, whether any indication is avail-
able as to their reaction to these
proposals?

[F st ®o wo ofew : ag it d A
fgavs sy waw
AT & Sfea wrieft qar & g @
T A

1 think the hon. Member asked the
question in English. By mistake I
have answered it in Hindi.

Shri Kalika Singh: May I know
whether the prices will be fixed
according to the current money value
or according to the price of some
particular basic year?

Shri S. K. Patil: It is very difficult
to say. I could even say to the hon.
Member that on the same acre of land
one farmer may produce something
which the other farmer in the same
area may not be able to produce. That
will exactly indicate to you the com-
plications of this very difficult
problem.

Shri Yadav Narayan Jadhav: May
I know whether the final decision will
be taken before the end of the Second
Plan?

Shri 8. K. Patil: I hope it will be
done very much earlier.





